
ESTIMATES COMMITTEE 
1 9 5 7 - 5 8

TfflRTEENTH REPORT

(SE C O N D  L O K  S*\BHA)

ACTION TAKEN BY GO\^RNMENT ON THE RECOM
MENDATIONS CONTAINED IN THE TWENTY- 

SEVENTH REPORT OF THE ESTIMATES COM
MITTEE ;F1RST LOK SABHA) RELATING TO 

THE HINDUSTAN ANTIBIOTICS (P) LTD.,
AND THE HINDUSTAN INSECTI

CIDES (P) LTD.

LOK SABHA SECRETARIAT 
NEW 9ELHI 
A pril. 19S8

Price R». 1 1 2  n.p.



CORRIGMDA

ThiTrteen^h Report of the iistimates Committee.
Page ( i i i ) ,  pdra 4, l in e  2, for ' Twenty-Second'

Re ad ' Twenty-Seventh' .
Page 18, S e r ia l  No.7, column 4, l in e  2, delete 

' a n y ' .
•

Page 37, Se r ia l  No.1, column 5» l in e  4, for 
'recevGd' read 'rece ivod ' .

Page 43, column 5, l in e  1, for 'mainl '  read 
'm a in ly ' .

Page 48, column 5, l in e  7, delete
Page 63, S e r ia l  No.12, column 5, l in e  1, for ' a t '  

read ' t o ' .

Page 63, S e r ia l  No.12, column 5, l in e  8, for 
'with with' road 'with what'.
•
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'Commitdrc' read 'Committee'.
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IN TRO D U CTIO N

1, the CHkirman^of the Estimates Committee having been 
authorised by the Committee, present this Thirteenth Report 
•of the Estimates Committee of the Second Lok Sabha on the 
action taken by Government on the recommendations contained 
in the Twenty-seventh Report of the Estimates Committee of the 
First Lok Sabha.

2. Thfe Twenty-seventh Report of the Estimates Committee 
of the First Lok Sabha was presented to the House on the i8th 
May, 1956. The Government furnished their first replies to the 
recommendations pertaining to the Hindustan Insecticides (Pri
vate) Limited on the 19th January, 1957 and the Hindiistan 
Antibiotics (Private) Limited on the 15th November, 1957. A  sub- 
Contimittec of the Estim'ices Committee (1957-58) examined the 
replies pertaining to the Hindustan Insecticides (Private) Ltd., 
on the n th  Septembjr, 1957. The replies pertaining to the 
Hindustan Antibiotics (Private) Ltd. were examined by a Sub- 
Comminee of the Estimates Committee (1957-58) on the 7th 
March, 1958.

3. The Report has been divided into four Chapters. :
I. Heport.

II. Recommendations that have been accepted by the 
Government.

III. * Replies of the Government that have been accep ed 
by the Committee.

IV. Replies of the Government that have not been finally 
accepted by the Committee and are being pursued.

4. An analysis of the action taken by the Government on 
the recommendations contained in the Twenty-second Report 
is given at Appendix I\’ .

N ew D e l h i; B A LV A N TR A Y G. M EHTA,
The i^th April, /95S Chairman,

Estimates Committee.

(iii)



CHAPTER 1
REPORT

The Hihdustan Antibiotics (Private) Ltd.
While the Committee were considering the replies of the Goveri:- 

ment to the recommendations contained in their Twenty-seventh 
Report relating to the Hindustan Antibiotics (Private) Limited, it 
came to their notice that the figures of production of penicillin which 
were furnished by the late Ministry of Production and, vere repro
duced in p^ra 18 of the Report were misleading as they related to first 
stage crystals and not to the finished product. The Ministry not only 
did not refer to this distinction while furnishing the data, but actually 
compared production figures relating to first crystals with the target 
figure which referred to finished penicillin. This led the Committee 
to believe that the target of 750,000 mega units per month i .e. 9 
million mega imits per year, as envisaged in the Plan of Operations 
had been reached in February, 19.56, when in fact the figures o£ 
production related only to first crystals and not to Bnished penicillin. 
Tlie factual error was not pointed out even when the draft report was 
sent to the Ministry for factual verification. T h e  C o m m i t t e e  take a  
s e r i o u s  x'iew o f  th i s  lap.%e o n  t h e  fmrt  o f  t h e  la te  M in i s t r y  o f  P r o d u c 
t ion .  T h e y  w o u l d  r e c o m r n e n d  that thi s  m a t t e r  s h o u l d  b e  i n v e s t i g a t e d  
h y  Gox i ernmen t  a n d  r e s p on s i b i l i t y  f ix ed  t h e r e f o r .  . T h e y  f u r t h e r  su g -  
frest that Cwovernment s h o u l d  take a l l  p r e c a u t i o n s  in f u t u r e  t o  p r e v e n t  
r e c u r r e n c em o f  s u c h  lapses .

2. T h e  C o m m i t t e e  w o u l d ,  in th i s  c o n n e c t i o n ,  l ike t o  sat i s fy  t h e m -  
s e l v e s  a b o u t  c e r t a i n  a sp e c t s  o f  t h e  p r e s e n t  w o rk i n g  o f  t h e  H in d u s t a n  
A nt ib i o t i c s  (P r i va t e )  L im i t e d ,  a n d  w o u l d ,  t h e r e f o r e ,  l ike t o  h em e 
d e ta i l s  o n  t n e  p o i n t s  i n c l u d e d  in  A pp end ix  I I I  o f  th i s  R e p o r t .

.S. In para 20 of the Report, the Estimates Committee recommend
ed that the annual report of the Ministry- should take cognisance of 
delays in the execiuion of projects and should give the reasons 
causing the delay. In reply the Government stated that they agreed 
that wherever delays occurred in the implemenution of the projects, 
the annual reports of the undertakings concerned should take note of 
all such delays and state the reasons therefor. T h e  C o m m i t t e e  w h i l e  
w e l c o m i n g  t h e  r e p l y  o f  t h e  G o v e r n m e n t  w o u l d  r e i t e r a t e  t h e  e a r l i e r  
r e c o m m e n d a t i o n  tha t  s u c h  i n f o rm a t i o n  s h o u l d  a l so  b e  gii>en in  t h e  
A nnua l  R e p o r t s  o f  t h e  M in i s t r y  c o n c e r n e d ,  s i n c e  t h e  l a t t e r  R e p o r t s  
a r e  o f^use  t o  M e m b e r s  o f  P a r l i am en t  d u r i n g  t h e  d i s c u s s i o n  o n  t h e  
B u d g e t  in  t h e  H ou s e .

4. In para 27. tU<? Estimates Committee recommended the appoint
ment Of a Technical Committee consisting of Chemical Enginery, 
Cost Accountants and experienced Administrators to examine the



aitaft requirements not only of the Hindustan Antibiotics (Private) 
Limited but also of the Hindustan Insecticides (Private) Limited. I t  
was  t h e  i n t e n t i o n  that th i s  s h o u l d  b e  an i nd ep end tnU  C o m m i t t e e ,  I f  
t h e  t e c h n i c a l  S u b -C o m m i t t e e  e n v i s a g e d  in t h e  r e p l y  o f  t h e  G o v e r n 
m e n t  is a d e p a r tm e n t a l  C o m m i t t e e ,  it w o u l d  n o t  sat i s fy  tha t  i nd en t i on .  
T h e  C o m m i t t e e ,  t h e r e f o r e ,  r e i t e r a t e  t h e i r  e a r l i e r  r e c o^ nm en da t i o n .

The Hindustan Insecticides (Private) Ltd*.

5. In para 55 of the Report, the Estimates Committee observed 
that the lonstriu lion work on the factory did ncH proceed according- to 
tlie time schedule, in spite of the changes in the latter from time to 
time and there had been considerable delay in working to the targets. 
They came tf) the com lusion that tlierc was failure to Urau* up a 
workable plan and to execiue the work expeditiously.

In reply. Government stated that the delays referred to by the 
Committee were not due to bad plannin,i; bur to other factois. 
According to them, the main delay was in the c<»nsiruction of factory 
buildings which was due inainlv to the n<»n availability of essential 
maierials such as steel and t eiiu ni

In this coiuiedion, the Ctinimitiee Wduld like to point out that 
u*hereas under the Plan ol Operations, the l)uilclin;4s lor the factory 
had to be ccmipleted before* Auuust, 193! .̂ the site* was actually lianded 
over to the Ci.PAV.D. only on the 2nd July . 1953. Fron) the replies 
furnished by the Ministry to detailed (juestions ol the Committee, it 
is seen that steel and cement wen* a\;nlable in time. r i ie  details 
furnished in this reply do n<»t bear out the* earlier statement made by 
Uu* Ministry that ‘the delay in the- c<ms:ruc ti<»n of the fac toi*y 
building, which was the main factor thjt pie\c*nic*cl the* factory from 
going into prochic rion on the taiget date, was clue mainly to non 
availability of essential materials such as steel and cement.”

T h e  C o m m i t t e r , thrrrf(t tr , f r r l  that rfttir rnrlier  xias
corrrct and  icould rtnffhasisr the  rurd  far  su<h irorks heifif^ hett rr  
p lan n e d  and  t arr i ed  out ivithout uttrin rssary drlays.

Referring to the mention in para 55 of the Repc^rt rc*garding the 
receipt <>f tlie ec|uipment, the Ministry have stated that the last 
consignment of ecjuipment ŵ as rt*ceived at the factory site by about 
November, 1953 and not earlier as mentioned by the Connnittc‘e in 
their rejxirt. The ol>servation cjf thr CUimrnittee was based cm the 
remarks made by the Ministry when the Draft Report was sent Tor 
factual verification. T h e  C o m m i t t e r  t h e r e f o r e  f i n d  that  t h e r e  fs a 
c o n t r a d i c t i o n  b e t w e e n  t h r  rn r l i r r  rrmnrk a n d  t h e  r e p l y  u n d e r  r e j e i -  
e n c e .  T h e y  a l so  ob .s en ;r  that in a w r i t t e n  r r p l y ,  t h e  G o v e r n m e n t  hatt 
s t a t e d  tha t  c o m p l e t e  m a c h i n e r y  was r e ( r i v e d  b y  t h e  m i d d l e  o f  19M. 
T h e  C o m m i t t e e  take a s e r i o u s  xfiew o f  t h e s e  l o n f l i c t i f t g  s t a t em en t s .  
T h e y  d e s i r e  tha t  t h e  G o v e r n m e n t  s h o u l d  l ook  i n t c  th is  m a t t e r  a n d  
r e c o n c i l e  t h e  d i s c r e p a n c i e s  in t h e  d i f f e r e n t  r e f i l i e s  f u r n i s h e d  t o
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APPENDIX 1

The details of the schem?sfor providing training facilities at the factory.
<i) Providing the technical

* know-how * and giving 
training to personnel in 
the manufacture of 
penicillin.

(i) This training is imparted to Technology 
Graduates or Chemical Engineering 
Graduates sponsored by the Govern
ment of India, Ministry of Education as 
Stipend holders and various universities 
as a pre-requisite for the award of 
degrees. The period of training for such 
candidates is from 2 months to one 
year. The number of persons trained 
so far is 14. The programme drawn 
out for such trainees is given below :—>

Training Programme short term— 

1st Week

2nd Week 
to

4th VC’eck
5lh Week 

to
8th W'eck 

9th Week

10th Week 
to

I ith Week.
12th Week 
13th Week

General introduction to pro
cess study of general layout 
of the factory and distribu
tion of services water, steam, 
air. chillcd water, drainage 
etc.

Fermentation.

Extraction and Cr>'stalli-
satinn and Solvent Re- 
cover>’.

Services, water treatment and 
Boiler House.

Air Compressor, Refrigera
tion and O»oling Tower.

Clinical Products.
Safety and Fire Fighting.

Training Programme long term—
1st Week General tntroduaion to study 

of general layout of the 
factory and distribution of 
services water, steam, air» 
chiUcd water, drainage etc.
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2n»/ to 9th Week. Pertnematum—
2nd Week After a short introducdon, a.

study of details of equip
ment and piping, attached 
to Foremen.

3rd week Preparation of Media.
4th to 7th' Working dong widt the opera- 
Week. tors on the operational Con-

trol on Fermentation,  ̂in
cluding Filtration.

8th to 9th Working with the Foremen̂ . 
week. Forementation.'

loth week Mycological and ISiological 
Lab.

I iih week Chemical Laboratory.
12th week Extraction and CrystaUiseuion. 

to and Solvent Recover v.
19th week.

12th week After a short introduction study 
of details of equipment 
and piping—attached to 
Foreman.

13th week Extraction and Crystallization 
and working with the Opetators

14th week on the operational ccmtrol.
15th week Recr>’stallization Section.

16th and
17th week. Solvent Recovery Section.

18th and Working ŵ ith the Foreman*. 
19th week. Extraaion Crystallization.

20th week Services—Boiler House.
2ist and Air Compressor, Refrigera- 
22nd week lion and CooUii  ̂Tower.

23rd week Water Purification.
24th week 3 days in Workshop and 3 daya 

in Stores to have a general 
idea of each of these sections.

2|th week Studying safety aspea of 
the process.
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«I8

<a) Providing technical
* know-how’ and g iv ^  
training to technical 
personnel in bottling and 
paddng of various forms 
of penicillin.

;(3) Training in Laboratory 
methods of research on 
antibiotics for the 
branches of science.*.

(a) Mycology ;
(*) Bacteriology ;
(c) Biochemistry ;
(•0 Organic Chemistry . 
(e) Physical Chemistry ;
(/) Analytical 

Biassay
work and

t(4) Engineering 
(0  Draughtsman 

(Mechanical). 
(I'O Draughtsman 

(Electrical) 
(m) Refrigeration 

(Mechanic) 
(w) Turner 
(o) Welder 

<t») Fitter.

s6th week Studying Fire Prevention an?
Fire Fig(hting. The tota 
number of trainees that can 
be taken in at a time under 
this head is six.

(2) Same as that of item (i). Number of 
tnunees that can be taken up under this 
item at a time is 2.

(3) This Antibiotics Research Centre has 
been recognised by the Poona,University 
for post-graduates research working 
leading to M. Sc. and Ph. D. Degrees. 
The Bombay University has also been 
approached for similar recognition.

Candidates are selected for work as voluntary 
research workers on the basis of qualifi
cations and interview. They are trained 
in the laboratory methods to handle the 
research problems which are being tackled 
in the respective sections. Research 
workers are at present worUng here and 
they went to take their higher research 
d̂ :gree of the University of Poona. As 
the scheme started only recently no 
trainee has yet completed his term of 
research.

t

The total number of trainees that can be 
taken in at a time for trsdning under each 
of the sub-heads of this item is 2.

__ %
The period of training for each of these 

trades is six months. Two trainees can 
be taken in at a time in each of item 
(ni) and for the remaining trades only 
one trainee can be trained at a time.



(Vide reply to S. No. 2)
Extract from letter No. 16 (,11)156, dated the i$th February 1956 from the

Ministry of Production, New Delhi to the Lok Sabha Secretariat.
* m m m 0 0 *

In the enclosed copy of the report of the Estimates Committee, certain 
■changes have been suggested to take accou it of the points being made in this 
note. Some will be self-explanatory. Certain others are explained below.

V
Paragr*aph 16. It should be emphasised that the accounts of the company 

WCTe prepared in due time. As a limited company, Hindustan Antibiotics 
Limited, in addition to audit by Gaver.ime.it authorities, appointed its own 
statutory auditors. Since the company had been formed o.ily in Jime, 1954 
the bulk of the expenditure in the books of the company for its initial year 
was on account of the expenditure incurred by Government in the period 
before the incorporation of the company and included e.'cpenditure by various 
authorities such as (i) C. P. W. D. on buildings, (it) payme.ats to the Collec
tor of Poona for land acquisition, (iit) expenditure by D. G. S. D. on purchase 
of stores and equipment, and (iv) equipment supplied by U. N. I. C. E. F. 
etc. In respect of all these, the Government accounting authorities could 
give very little more than the bulk figures and of course, none of the vouchers 
could be expected to be available with Hiadustan Antibiotics Limited. The 
delay in presenting dtdy audited accounts to the sharehotdders rose solely from 
the questions raised by the Company Lato Auditors, in respect of various figures 
communicated by Government authorities from time to time, all of which 
Hindustan Ântibiotics Limited had to accept under normal Govermneat 
procedure, i.e., the delay could neither be foreseen nor controlled by the 
Company. It may be noted that for very similar reasons, other auditors in 
respect of another company, e.g., Hindustan Insecticides IJmited, raised very 
'Similar qucsjions which also had to be cleared up with them over a period. 
It is to be emphasised that the delay could occur and did occur only in respect 

0/ the first year's accounts and solely because of the very different proceduw 
adopted by Government author! ies. Such difficulties must arise with 
Government procedure of accou.its which are in the course of reform. As 
at present, they do creaic wo.tsiderable ditiiculcies for Government Companies. 
For example, the Government accounting authorities communicated the 
interest on the capital expenditure during ihe period of co.istruction in Sindhri, 
roughly two years or more after the project had beea tra.isferred to a company. 
Even one year after the formation of DDT a.id Pe.u-'illiri Companies, all 
<iebits due from Government accounting authorities were not received either 
l>y the DDT Factory or the Penicillin Factor}’. The Accou-its of the Penicillin 
Company had been prepared in due time and had also bee.i placed before 
the Management, who had the full benefit of these accounts tor the review 
of its works, control of expenditure and asses&ii g the progress and success 
of the projea etc.• • * * • •
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Points on which the Committee desire further it^ormation.
(0  The Budget and Actuals for 1956-57, the budget for 1957-58 and the; 

revised estimates.
(it) The method by which financial control is exercised.'
(tVt) Latest position r^ardirg production and capacity.
(^) Developments regardirg recovery from fermented broth and pro

duction in other countries.
(v) Extent of unsold penicillin as on ist April 1957 and 31st December 

*957.'
(vi) Staff strength and extent of work in the Engineering Section.
(vt'O Expenditure on repairs etc., during 1956-57.
(wii'O Testirg of the quality of the product manufactured in the last two 

years.

APPENDIX m
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Analysis of the action taken by Govenunent on the reoonniiendattons 
contained in the 27th Report of the Estimates Committee ^irstLok Sabha).

*1. Total number of recommendations. . 40
2. Recommendations accepted fully by the

Government.
No.................................................................................... 13
Percentage to t o t a l ...................................32J per cent.

3. Recommendations accepted by the Govern*
ment partly or with some modifications.

N#. ....................................................4
Percentage to t o t a l ................................... 10 per cent.

4 Recommendations not accepted by the Govern
ment but replies in respect of which have 
been accepted by the Coounittee.

No. ..................................................... 4
Percentage to total . 1 0  per cent.

5. Reconunendations not accepted by Government 
and pursued by Comminee (including those 
which are still \mder consideration by Gov
ernment).

No. .................................................... 19
Percentage to t o t a l ....................................47I per cent.
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